
Central A'.dm! n ! s t rat i ve Tr i buna i . Pr i nc! pa I Bench

■f

R . .A. No . 207 /2000 1 n
O.A. 1262/99

■?
New Delhi , this the day of July, 2000

Hon'b!e Mr.KuIdip Si ngh,Member C J)

1  .UnI on of Ind i a, t hrough
S e w; ' e t a r y,
M i n!s t ry of Defence,South BIock ,
New DeIh! .

2.DDG M.F,
QMG Branch , .Army Headquar ters , West Block Ml ,
R . K . Pur am, Ne'w Ds i h i

3 . T f) e Comma n d a n t / F a r m Off i c e r ,
Mi I itary Farm School & Research Centre
Grass Farm Rcad,Meerut Cantt.
Meerut Roview .Appl icants/Respondent

Versus

1.Jai Prakash S/o Shr! Babu Ram
R/o G~6S1 ,Mangolpuri
New De I h i -110053 . . . Responden t /Or i g i na I .App 1 i can t

ORDER BY CIRCULATION

Bv Hon'ble Mr. KuIdip Singh. Member (J)

jh!3 RA has been fi led by the respondents for

review of the order passed in O.A No. 1262 of 1999 on

;  27.1.2000.

2. The review appI icants have tried to reagitate
\

-  the saine issues which they had raised whi le f i I i ng the

rep I y in the aforesaid O.A. .A! I the points taken in the R.A

were considered at great length by the Tribunal whi le

dec i d i ng t he O. ,A .

3. .After- going through the R.A, I do not f i nd any

error apparent on tlie face of the record which may

require review of my order under Order XDN/I I .Rule 1 CPC.

in 11*1 e c 1 r euiiis t a nee s , the R.A is rejectee.

( Ku dip Singh )
Member(J)

R a k e S h


